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M/s Sun Pharmaceutical Industries Limited
Village Sathammai, PO Karunkuzhi, Taluk Maduranthagam,
Dist. Chengalpattau (Formerly kancheepuram), Tamil Nadu. FORM-I

9.3 Set a precedent for later| Yes | The industry is an API manufacturing unit
developments. which will boost the growth of API industry.
94 Have cumulative effects due to No Not Applicable

proximity to other existing or
planned projects with similar
effects

Environmental Sensitivity

Areas Name/ Aerial distance (within
Identity 15 km) Proposed project
location boundary

Areas protected under international | Vedanthangal lake bird | Approx. 3.72 Km (W)
conventions, national or local sanctuary
legislation for their ecological,
landscape, cultural or other related
value :
Areas which are important or sensitive Pudupattu lake Approx. 0.06 Km (WNW)
for ecological reasons - Wetlands,
watercourses or other water bodies,
coastal zone, biospheres, mountains,
forests

Areas used by protected, important or | Valluvapakkam RF Adjacent to site (E)
sensitive species of flora or fauna for
breeding, nesting, foraging, resting,
over wintering, migration

Inland, coastal, marine or
underground waters

State, National boundaries

Routes or facilities used by the public Approx. 1.13 Km (E)
for access to recreation or other
tourist, pilgrim areas

Defense installations No --

Densely populated or built-up area Karunguzhi Approx. 1.44 Km (SE)

Eco Laboratories & Consultants Pvt. Ltd. (QCI-NABET Approved EIA Consultant)
EL\EIA\F-5.3\9 Dated 15.07.2019, Rev.01




7/18/22, 10:41 AM

Name of Wildlife Sanctuary

Total

BIRDS SANCTUARIES

Vettangudi birds Sanctuary

Pulicat Lake Birds Sanctuary

Karikili Birds Sanctuary

Kanjirankulam Birds Sanctuary
Chitrangudi Birds Sanctuary
Koonthankulam-Kadankulam Birds Sanctuary
Vellode Birds Sanctuary

Vedanthangal Birds Sanctuary
Udayamarthandpuram Birds Sanctuary
Melaselvanur-Kilaselvanur Birds Sanctuary
Vaduvoor birds Sanctuary

Karaivetti Birds Sanctuary

Theerthangal Bird Sanctury

Sakkarakottai Tank Birds Sanctuary
Oussudu Lake Birds Sanctuary

Total

NATIONAL PARKS

Guindy National Park

Gulf of Mannar Marine Park (21 Islands)

Sanctuary
Areain Ha

606389.657

38.40

15367

61.21

104.00

47.63

129.00

77.18

30.00

45.28

593.08

128.10

453.71

29.29

230.49

331.785

17666.155

270.57

Reserve Land - 623.12 Ha + Sea area- 51978.88 52602

Ha

https:/iwww.forests.tn.gov.in/pages/view/Introduction-wild#:~:text=1.&text=Mudumalai Wildlife Sanctuary%2C Gudalur Forest,%2C Nilgiris South Fores...

District in which
located

Sivagangai
Tiruvallur
Kancheepuram
Ramanathapuram
Ramanathapuram
Tirunelveli

Erode
Kancheepuram
Tiruvarur
Ramanathapuram
Tiruvarur

Ariyalur
Ramanathapuram
Ramanathapuram

Villupuram

Chennai

Ramanathapuram
& Tuticorin

Arvexves -2

TNFOREST :: Tamil Nadu Forest Department

Designation of
the Officer

DFQ, Sivagangai
WLW, Chennai
WLW, Chennai
WLW, Ramad
WLW, Ramad
DFO, Tirunelveli
DFO, Erode
WLW, Chennai
DFO, Tiruvarur
WLW, Ramad
.DFO, Tiruvarur
DFOQ, Ariyalur
WLW, Ramad
WLW, Ramad

DFO, Villupuram

WLW, Chennai

WLW, Ramnad

Year in
which
started

1977

1980

1989

1989

1989

1994

1997

1998

1998

1998

1999

2000

2010

2012

2015

1978

1986

3/9



maduranthakam lake

! ool N e PR B .
Map showing Industry location, Vedanthangal Bird
Sanctuary and Maduranthagam Lake

4. NECESSARY CLEARANCES AND CONSENT AND OTHER PERMISSION:

The Sun Pharma an existing pharmaceutical industry was established in the year
1992-93 located at Survey No. 90/2, 90/3, 90/4, 99/1, 99/2, 99/3, 99/4, 99/5, 100/1, 100/2A,
100/2B, 100/3, in Sathammai Village, Karunkuzhi Post, Maduranthagam Taluk, Chengalpattu
District, Tamil Nadu. Total land area is 17.27 acres with 31.47% of greenbelt along the
periphery and other areas.From the industry, the Vedanthagal Bird Sanctuary is located at
3.72 Km of west. The important water bodies like Maduranthagamlake is located south west
of the industry (Maduranthagam Tank: 1.13 km SW Direction; Maduranthagam High Level
Channel: 4.93 km SSW Direction)

4.1. Consent under Air and Water Acts:

Consent issued in 1992: As per the documents submitted to the Committee, initially,
Consent was issued to the M/s Pradeep Exports (A unit of Pradeep drug Company Ltd),
Sathamai Village (Maduranthagam Taluk) vide Consent Order No.8850 dated 9-4-1992
under the Water Act, 1974 with validity up to 31-03-1993 and thereafter modification issued
on 5-6-1992. The company was later merged with/converted into M/s Sun Pharma Industries
Ltd. (Copy of Consent given at ANNEXURE -3).

Environmental viability study: A study was conducted in June 2005 by the Anna
University, Chennai to assess the environmental viability for the additional products/
processes of Sun Pharma (A copy of the report is at ANNEXURE-4)
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THE SCHEDULE
1) Name cf the district : Kancheepuran
(2} NWame of the forost division @ Chengnlpattu
¢ 3 v rie o
{3} Name cof the Talui : Madurantagan
A - - .
5 Mumber and Name -1 the 2 o
) e e : 27, Vedantiiangal
{5) S.F. Number : 220

Name of the sanctuary

Area of the sanctuary

ak

4

age Birds Sanctuary

73.06 acres or 29.51.6 Hectaares
and surroundings five kilometres

b

+bk
Wh e

144
LAKZ .

SOUMNDARIES

et

\{&
A

220 af Vedanthangal Villagc..

rthhi- It starts from the trifunction of 3.F.No.215, 213 and

™he runs towaris east

nce 1o

along the northern toundary of SF Nos.213,234,232,231,

228, 229 and 277 -

Inst = Thence it runs towards %he south along the vastern
boundary - f S.E. 0o 0FR R0 2.

south ¢~ Thence it runs nerth-west aiong +the southern baundary

Ceisi s
of S.F.Nos.138, 152, 153 ami 178 western buundary °of
S.F.Nos.184 and 218.

Hest 4= Thénce it runs towards norin along ths western poundary

Of So.{.‘ -i\'-A- RTOE )

/ True Copy /
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JHEREAS the ered specified in the sclodule below is nat oo

omprised witht wve furest of the territorial wunttors
D WHEREAS the Govesument of Tanil =du considered that tl

Snmalit..

AND-WHEREAS in tbe Hatificaficn igoued under sub sacinﬁ‘(1}
cticn 18 of the Wildlife {P;otpCtiou) ﬂct, 1972 (Chntr Act
1972), tllt_ Goverimaont of Tamil Naodwn decls

1
onstitute the area specified in the schedule to be'a Sanctuary

ed tﬁc Medﬁnthingnl Lake Birds Sanctusry” and fhé same h&s bfen -

lsh&d in the .Environment. And Forests (FR.V) Department.
fication No. 11(2);: /06 .t page 2‘18 of Part -IT Section=2

-

he Tamii Wada Covernment Gazette,»dated the 3rd April, 1596,

AND WHEREAS, the €2l ector, Hancheepuran District nave

1-1

blished a proclamation under Section 21 of the said Act, in and

und the village and in the Government Offices of the arsa

priged therein requirin g any person, claiming any right mentione
fron the date cf

Secticn 19 of thz znid Aok within two months

yelemati on and proierped . within the time specified above.

N'ﬁ THEQEFORE, in%éexercise of *ne powers ccnferred by
b section (1) of SGCLlGL 26-A cf the Wiiiglifé (Prcfecticn)
go 1972 (CentraL Act. 53 of 19725, thi: Governer of Tamil Hadu
rgby dequ}ares that the} areé specified in the schedulc polow |
Lall be sanctuary callég tre tVeda E%hungal"Laie Birds Sahgf&ary’

! io

th effect' On and frem tﬁhe dats of publication ef tinls
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1 Vellore, TAMIL NADU. 3 Chennal, TAMIL NADU.
2 Tiruvalior, TAMIL NADU, 4 Villupuram, TAMIL NADU
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M/s Sun Pharmaceutical Industries Limited
Village Sathammai, PO Karunkuzhi, Taluk Maduranthagam,
Dist. Chengalpattau (Formerly kancheepuram), Tamil Nadu. PRE FEASIBILITY REPORT
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Figure 6 Topo Map of the Study area

(iv) Existing land use pattern (agriculture, non- agriculture, forest, water bodies
(including area under CRZ)), shortest distances from the periphery of the project to
periphery of the forests, national Park, wild life sanctuary, eco sensitive areas, water bodies
(distance from the HFL of the river), CRZ. In case of notified industrial area, a copy of the
Gazette notification should be given:

Land Use /Land Cover statistics of 10 Km radius of the Study Area is given in Table 11 and land
Use pattern of Study area is given in Figure 7(a) and LULC map of the Study area is given in
Figure 7(b)

Table 11- Land Use/Land Cover statistics of 10 Km radius of the Study Area

Description % Sq.Km Acre

Cropland 185.13 45746.55

Reservoirs/ Lakes/ Ponds 52.37 12940.89

Eco Laboratories & Consultants Pvt. Ltd.
(QCI-NABET Approved EIA Consultant) EL\EIA\F-5.3\9 Dated 15.07.2019, Rev.01
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the EIA Notification, 2006. In the instant case, CTE for the change in product
mix was obtained during 2005 and the unit is required to obtain EC under the
EIA Notification, 2006 only if it meets the criteria specified in the said
Notification. as mentioned in para 11 above. Subsequently. the Ministry vide
circular dated 14.12.2006 inter-alia mentioned that in case of change in product
mix, changes in the quantities or numbers of products may be allowed without
prior EC by the concerned SPCB provided such changes in the quantities of
products are in the same category and are within the previously granted total
limits.

True copy of above mentioned circulars has been annexed as ANNEXURE

A/8.

24. It is further submitted that the Project Proponent submitted the Proposal No.
IA/TN/IND3/248368/2021 on dated 30.12.2021 for Expansion of APIs Bulk
Drug manufacturing unit with production capacity from 25.5 TPM to 134.082
TPM within the Existing Plant which is covered under Category “B-2'-API of
item 5 (f) “Synthetic, Organic Chemicals Industry” of the schedule to the EIA
Notification, 2006 (amendment on 27.03.2020, 15.10.2020 & 16.07.2021).

25. The Project Proponent submitted that the project attracts general conditions as
the unit is located at 3.72 km (West) from the boundary of Vedanthangal Bird
Sanctuary. Due to the applicability of General Conditions the project was
considered in in 27" EAC Meeting held on March 7-8. 2022.

True copy of 27" EAC Meeting minutes of meeting has been annexed

as ANNEXURE A/9.

26. That it is submitted that for the projects located inside the wildlife sanctuaries
notified under the Wildlife (Protection) Act. 1972 or located in the notified
Eco-Sensitive Zone (hereinafter referred to as ESZ) around the wildlife
sanctuary or within 10 km of wildlife sanctuary (if ESZ is not notified). require
clearance from the Standing Committee of National Board for Wildlife

(hereinafter referred to as SCNBWL). The Eco-Sensitive Zone around the

Dr. R. Sridhar,
Scientist 'D”
Government ' iitia
Min. of Environment Forest ani Climate Change
integrated Regional Oitice
1st Floor, Additional Office Biock for GPOA,
Shastri Bhawan, Haddows Road

Nungambakkam, Chennai - 600 006.

Vedanthangal lake Bird Sanctuary is yet to be notified.
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27. The Answering Respondent vide Office Memorandum 22-43/2018-[A.I11
dated 8" August. 2019 issued procedure for consideration of developmental
projects located within 10 Km of National Park/Wildlife Sanctuary seeking
environmental clearance under the provision of Environment Impact
Notification, 2006 (hereinafter referred to as EIA Notification, 2006) wherein

at S| No 4(iii) it has been mentioned that:

“(...) Proposals involving developmental activity/project located within
10 km of National Park/Wildlife Sanctuary wherein  final ESZ
notification is not notified (or) ESZ notification is in draft stage, prior
clearance from Standing Committee of the National Board for Wildlife
(SCNBWL) is mandatory. In such cases, the project proponent shall
submit the application simultaneously for grant of Terms of

Reference/environmental clearance as well as wildlife clearance.”

28. That the Project Proponent in its proposal submitted to the Answering
Respondent for grant of EC mentioned that project site is located at a distance
of 3.72 KM form the Vedanthangal lake Bird Sanctuary. Further, before the
grant of EC the Project Proponent has submitted a proposal No.
FP/TN/IND/5079/2020 dated 30.05.2020 to state government for obtaining
clearance from SCNBWL. Accordingly, the proposal was considered in the
Ministry for grant of EC and specific condition was stipulated in EC dated 31st
March, 2022 that:

“(...) (ii) This Environmental Clearance is subject to obtaining the
NBWL clearance from the Standing Committee on Wildlife as the Unit is
located at 3.72 km (West) from the Vedanthangal Bird Sanctuary.”

A copy of theabove mentioned EC dated 31.03.20221is annexed

as ANNEXURE A/10.

29. That it is humbly submitted, after grant of EC. the Integrated Regional Office

of the Answering Respondent has inspected the unit on 24.05.2022 and

P

Dr. R. Sridhar,

Scientist 'D"

Government of [ndia
Min. of Environment Forest and Climate Change
Integrated Region. hice
1st Floor. Additonal Office slock for GPOA,
Shastri Bhawan, Haddows Road
Nungambakkam, Chennai - 600 006.

confirmed that the expansion work has not yet started.
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TimeLine Details ANNEXVRE -~ 9

Proposal received date at each stage of flow.

A. General Details

(i). Proposal No. : FP/TN/IND/5079/2020

(ii). Name of Project for which Forest Land is required : PROPOSED CHANGE IN PRODUCT MIX AND ENHANCEMENT OF PRODUCTION
CAPACITY WITHIN THE EXISTING FACILITY

(iii). Short narrative of the proposal and Project/scheme for which the forest land is required : M/s. Sun Pharmaceuticals Industries Limited an existing
Pharmaceutical industry was established in the year 1992-93 located at Sy.No. 90/2, 90/3, 90/4, 99/1, 99/2, 99/3, 99/4, 99/5, 100/1, 100/2A, 100/2B, 100/3, in
Sathammai Village, Karunkuzhi PO, Maduranthagam T.K, KancheepuramDist, Tamil Nadu. No

(iv). State : Tamil Nadu
(v). Category of the Project : Industry
(vi). Shape of forest land proposed to be diverted : Linear

(vii). Area of forest land proposed for diversion(in ha.): NIL

B. Time Line
Query by | Uploading(by
Query for Resubiission Wildlife U.A) of
Submitted | Shortcoming(if Warden copies of oo Chief :
of Proposal . Wildlife S, State Final
by User any) by by User Hok receipt Warden Wildlife Government/SBWL | Disposal
Agency Wildlife Ay submitting| received Warden P
Warden gency Hard from Wildlife
Copies Warden
30/05/2020| 15/06/2020 26/12/2020 Wildlife
‘Warden,
Chennai

C Essential Details Sought History

Communication between
MoEFCC(WL),New Delhi
& State Government

Communication between
State Government & Chief
Wildlife Warden

Communication between
Chief Wildlife Warden &
Wildlife Warden

Communication between
Wildlife Warden & User
Agency

NOTE:- Proposal is pending at : Wildlife Warden.

faracterlaaranca nie infTimealine W acnx?nid=FP%2fTN%2fINN%2f5N79%2f202N

1M
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not availabie. the IAA can examine the project on the basis of
available date

7. Application Form

(1) In order to remove any hardship to the project proponent
in providing any informatior, the project proponent may, where
some information is not available or would cause inordinate
delay, mention this in their application form. The IAA may
considerthe project proposal based on the information available.

(i) Quality and quantity of ground water

[f 15 years data on the quantity and quality variation of
ground water is not available with the concerned Department or
Authorities, the project proponent may mention this accordingly
in the application form prescribed in Schedule-ll to the.
notification. Further, in case of projects, where ground water is
not to be used, and éffluents are not to be discharged on the
land, the requirement of ground water variation data for the
previous 15 years will be dispensed with.

(iii) A project proponent may write the words “Not Applicable”
while filling the application form as mentioned in Schedule-ll to
the notification in respect of items which are not relevant for the
purposes of the proposed project.

8. Exemption for projects already initiated

For projects listed in Schedule-l to the notification in
respect of which the required land has been acquired and all
relevant clearances of the State Government including NOC
from the respective State Pollution Control Boards have been
obtained before 27th January, 1994, a project proponent will
not be required to seek environmental clearance from the tAA.
Howeverthose units who havs notas yet commenced production
will inform the 1AA.

20
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"EXPLANATORY NOTE REGARDING THE IMPACT
ASSESSMENT NOTIFICATION
DATED 27TH JANUARY, 1994

Expansion and modernisation of existing projects

A project proponent is required to seek environmental
clearance for a proposed expansion/modernisation activity if
the resultant pollution load is to exceed the existing levels. The
words “pollution Load" will in this context cover emissions,
liquid effluents and solid or semi-solid wastes generated. A
project proponent may approach the concerned State Pollution
Control Board (SPCB) for certifying whether the proposed
modernisation/expansion activity as listed in Schedule-| to the
notification is likely to exceed the existing pollution load or not.
If it is certified that no increase is likely to occur in the existing
pollution load due to the proposed expansion or modernisation,
the project proponent willnot be requiredto seek environmental
clearance, but a copy of such certificate issued by the SPCB will
have to be submitted to the Impact Assessment Agency {lAA)
for information. The 1AA will however, reserve the right {qg
review such cases in the publicinterest if material facts justifying
the need for such review come to light.

Availability of Summary Feaslibility Report, EIA/JEMP
Report etc. to concerned parties or groups

The project proponent will have to submit an executive
summary incorporating in brief the essence of project details
and findings of environmental impact assessment study which
could be made available to concerned parties or environmental
groups on request.

Clarification about concerned parties or environmental
groups
The concerned parties or environmental groups will be
the bonafide residents located at or around the project site or

17
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7. As mentioned above, M/s Pradeep Lxporls had obtained consent for
manufacturing of three products viz, Furosemide, Analgin and Mebenezole from
Tamil Nadu Paollution Control Board on 03,06.1992 ic prior to the EIA
Notitication. [994. As the respondent unil started its operations prior 1994, the
unit would have to apply for EC under EIA Notification, 1994 if there was any
expansion or modemization of any activity if pollution lead is to exceed the

existing one,

§. Subsequently. as claimed by the applicant, the plant had been acquired by M/s
Sun Pharmaccutical Industries Lid in the year 1999. It is submitted that although
the plant had been acquired by the M/s Sun Pharmaceutical Industries Ltd from
M/s Pradeep Fxports but there was no provision for transfer of EC in ElA
Notification, 1994,

9. Environment and Forest Department of Govi, of Tamil Nadu vide G.0.Ms. No.
67 dated 13.03.1996, notified its intention 1o constitute the lake ares measuring an
extent of 73.06 acers in S.No. 220, 5 km surrounding the Vedanthangal Village as

Bird Sanctuary.

10. Subsequently, on 3.07.1998 G.0O. Ms No. 199 was issued by the Government of
Tamil Nadu under Section 26 {A) of the Wildlife Protection Act, 1972 notifying
the lake and surrounding 5 km as Vedanthangal lake Bird Sanctuary,

A copy of the G.O. Ms No. 199 issued by the Government of Tamil Madu dated
3.07.1998 is annexed as ANNEXURE A/3.

11. However, it is submitied thal subsequently the Answering Respondent notified
EIA Notification. 2006 on 14.09.2006 under the provisions of the Environment
{(Protection) Act. 1986 in supersession of the notification number $.0. 60 (E)

dated 27th January, 1994, The notification mandated the following:

(L) required construction af new profects or activities or the expansion
or modernization of existing praojects or activiries lsted in the Schedufe
to this notification emtailing capacity addition with change in process

and or technoiogy shall be undertaken in any part of Indie only after the
o PR

e L Falpandi,
Sclentsst “D"
Government of Ladia
w o - Al
el Laviranment Forest and Climst
integratad Rezior
15t Flues Additinnal Ofice Block
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(.03 Further, it is also seen from the report that there was manufacturing of
certain new product have been included after 1994 and whether they had
abtained necessary Lnvironmental Clearance (EC) even as per the Notification

1994 is not clear from the report submitted.

3. The Ministry of Environment, Forests and Climate Change is also directed to
clarify this aspect especially, when Mis Sun Pharma Industries Limited (Sun

Pharma) is situated within Vedanthangal Lake/ Bird Sanctuary itself. "

. That it is humbly submirted that as per available information the Tamil Nadu
Pollution Control Board (hereinafter referred to as TNPCB) initially granted
consent vide order no. 8850 dated 07.04.1992 with a validity upto 31.03,1993 and
thereafter modification was issued on 03.06.1992, vide which consent was
granted under Section 25 of the Water (Prevention and Control of Pollution) Act,
1974 and under Section 21 of the Air (Prevention and Control of Pollution) Act.
1981 to M/s Pradeep Exports for manufacturing of three products viz. Furosemide
(3.0 Tons/Month}, Analgin (30.0 Tons/Month) and Mebenezole (3.0 Ton/month)
with a total production capacity of 38 T/M.A copy of the Consent order granted
to M/s  Pradeep Exports dated 07.04.1992 & 03.06.1992is annexed
as ANNEXURE A/1.

- Thatit is submitted that the answering respondent issued Environment [mpact
Notification, 1994, vide 8.0, 60 (E) dated 27.01.1994 (hereinafter referred to as
EIA, Notification 1994) mandating the requirement of Environment Clearance
(hereinafter referred o as EC) for undertaking any expansion or modernization of
any activity if pollution load is to exceed the existing one, or new project listed in
Schedule- to this notification in any part of India. That it is further submitted that
the requirement of prior EC for Bulk drugs and Pharmaceuticals was inserted in

the Schedule-1 at entry 8 in EIA Notification, 1994,

True copy of the above mentioned notification has been annexed
as ANNEXUREA/2.
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5. That it is respectfully submitted that the matter OA No. 88 of 2020 titled
Meenava Thanthai K. R. Selvaraj Vs Union of India & Ors. is under
adjudication before this Hon’ble Tribunal with respect to the same project

nonetheless with a different prayer.

6. That it is humbly submitted that as per available information the Tamil Nadu
Pollution Control Board (hereinafter referred to as TNPCB) initially granted
consent vide order no. 8850 dated 07.04.1992 with a validity upto 31.03.1993
and thereafter modification was issued on 03.06.1992. vide which consent was
granted under Section 25 of the Water (Prevention and Control of Pollution)
Act, 1974 and under Section 21 of the Air (Prevention and Control of
Pollution) Act, 1981 to M/s Pradeep Exports for manufacturing of three
products viz. Furosemide (3.0 Tons/Month). Analgin (30.0 Tons/Month) and
Mebenezole (3.0 Ton/month) with a total production capacity of 38 T/M.

A copy of the Consent order granted to M/s Pradeep Exports dated 07.04.1992
& 03.06.1992 is annexed as ANNEXURE A/1.

7. That it is submitted that the answering respondent issued Environment Impact
Notification. 1994, vide S.O. 60 (E) dated 27.01.1994 (hereinafter referred to as
EIA. Notification 1994) mandating the requirement of Environment Clearance
(hereinafter referred to as EC) for undertaking any expansion or modernization
of any activity if pollution load is to exceed the existing one, or new project
listed in Schedule-I to this notification in any part of India. That it is further
submitted that the requirement of prior EC for Bulk drugs and
Pharmaceuticals was inserted in the Schedule-I at entry 8 in EIA Notification,
1994,

True copy of the above mentioned notification has been annexed

as ANNEXUREA/2.

8. As mentioned above, M/s Pradeep Exportshad obtained consent for
manufacturing  of  three  products viz. Furosemide,  Analgin  and
Mebenezole from Tamil Nadu Pollution Control Board on 03.06.1992 i.e. prior
to the EIA Notification, 1994. As the respondent unit started its operations prior
1994, the unit would have to apply for EC under EIA Notification, 1994 if there

Dr. R. Sridhar,
Scientist 'D"
Government of [ndia
Min. of Environment Forest and Climate Change
Integrated Regional Office
1st Floor, Additional Office Block for GPOA,
Shastri Bhawan, Haddows Road
Nungambakkam, Chennai - 600 006.
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PHARAMACEUTICAL INDUSTRIES LIMITED, SATHAMAI VILLAGE,
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submitted to

Sun Pharmaceutical Industries Limited
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Prepared by
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Chapter 1
Introduction

1.0 General

Sun Pharmaceuticals Industries Limited (SPIL) is an established public limited
company, managing its operation in the field of bulk drugs and intermediates
manufacturing in the region of Maharastra and Gujarat. The present manufacturing
facility was originally established during the year of 1990 and is located at Sathammai

Village under Maduranthakam Taluk in Kancheepuram District.

The SPIL is proposing to manufacture ten new pharmaceutical products at the
facility in Sathamai village, Maduranthankam Taluk. The SPIL has already obtained
license for three products that are

1. Frusemide
2. Analgin
3. Mebendazole

In the present scenario, the SPIL has approached Centre for Environmental
Studies (CES) to evaluate ten new products that are listed below:
- L7 ﬁetadoxine
2. Metaprolol Tartrate
3. Analgin Magnesium
4. Tramadol HCI]
5. Carbamazepine
6. Flurbiprofen
7. Danazol

8. Clomipramine

A IR DN by

97" Sodium Valproate

10. Oxetacaine
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The scope of the study was to evaluate the processes of the ten new products and
prepare an Environmental Viability Report based on the waste generated by the ten

proposed process.

The scope of the present study on preparation of an Environmental Viability
Report for SPIL is to evaluate stoichiometrically the reaction equations of all the
processes and to check the validity of the processes. Further, based on the input given by
the SPIL a detailed mass balance study was conducted for each processes and the total

waste generated have been determined.

1.1 Objectives
The overall aim of the present study is to prepare an Environmental viability
report based on waste generated by the ten new processes. Accordingly the following

objectives have been formulated and furnished below

1. To determine stoichiometrically, the validity of the reaction equations for all the
processes.

2. To conduct a mass balance study to determine the waste generated by the
processes.

3. To prepare the Environmental viability report based on the information derived

from the above objectives.
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Chapter I1

Process Evaluation

2.0 Introduction

The Sun Pharmaceutical Unit has obtained permission and environmental
clearance to manufacture the following Pharmaceutical products with the rate of

production per month

1. Frusemide - 3.0 T/ M
2. Analgin - 30.0 T/M
3. Mebendazole = 5.0TM

[Vide Lr. Procs. No. T3/CPT-MGR (S)/F -2057TW&A dated 2.6.92
Tamil Nadu Pollution Control Board (copy of this is annexed at the end of this report)].

The SPIL has know proposed to abandoned the existing manufacturing processes
and commence production of ten new products as detailed in chapter I. It is now essential
that in the event of new processing and consequently the loading of the waste into the
environment has to be understood so as to ascertain the environmental quality. Hence, it

is mandatory to determine the amount of waste generated by individual processes.

The following sections discuss the methodology adopted to determine the waste

generated by the processes.

2.1 Methodology

The reaction equations for all the processes have been obtained (though it is
confidential and not to be shared with any agencies). The equations have been checked
stoichiometrically and number of moles of all the reactants in the reaction equations have

been ascertained. The critical reactant has been identified and the number of moles of the

yield has been checked for the validity of the reactions equations. i """ ke




2.1.1 Mass Balance

Based on the data supplied by the SPIL for all the ten products, mass balance on
reactants, solvents, products and waste generated have been analyzed. The summary of

the waste generated by individual processes have been furnished.

2.2. Evaluation of Proposed Processes

The detailed process flow chat for all the processes have been collected and the
stage wise input of all the processes have been worked out and listed in the Flow Chart.
Similarly, the stage wise output from the process flow chart has been determined and

furnished in the flow chart.

The Summary of all the input into the control volume and output from the control
volume have been summarized at the end of the process evaluation. The following

sections discuss the process evaluation of the ten products.

i
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The waste to be generated in the ten proposed processes are summarized below in
the Table 2.2
Table 2.2. Summary of Waste generation
Cumulative Waste
S. | Product Solid | Liquid Solvent | Total
No. Loss
Kg. | (Weak + Strong) Lt.
1. | Metadoxine 40.72 | 140(W)+0(S) 100 40.72 kg +240 L
2. | Metaprolol Tartrate Nil 1870 (W) + 1260 (S) 20 3150 L
3. | Analgin Magnesium | Nil 470 (W) + 172 (S) 4 646 L
4. | Tramadol HCL Nil | 0 (W) +4100(S) 87 4187L
5. | Carbamezepine 3.0 | 1100 (W)+2368.4 (S) 100 3kg+3568.4 L
6. | Flurbiprofen 50 | 2250 (W)+ 5700 (S) 25 50kg+7975 L
7. | Danazol 2.0 |158(W)+870(S) 20 2kg+1048 L
8. | Clomipramine 65.0 | 6900 (W) + 107 (S) 90 65 kg +7097 L
9. | Sodium Valporate 24.4 | 3175 (W) +725(S) 21 244kg+3921L
10. | Oxetacine 5.0 | 5060 (W)+1237(S) 40 5kg+6297L
Total Waste 190 |21123 (W) + 165394 507 190 kg + 381694 L
(S)

Waste oil — Apart from the process waste pump operation (maintenance section)
generates waste oil to the extent of 0.125 ton per month.

’
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Chapter 111

Summary and Conclusion
3.0 Introduction
The detailed calculation based on stoichiometry of the new processes (10 no’s)
and the relevant information is furnished by the SPIL. The waste generated per batch size
of production has been arrived at and summed up in chapter II. The total waste generated
by the processes for their varying target. The product wise waste generation has been

worked out and the details of which is furnished in table 3.1.

3.1 Waste Comparison

The Table 3.1 reveals the total effluent in the form of liquid, solid and other losses
for all the proposed processes per month.
The total Solid waste generated = 1315 Kg
The total Liquid waste generated = 10,36,380 Lt
The total Solvent Loss generated= 4646 Lt

The Wastewater generation during the present and future scenario is provided in
table 3.2.

The above figures have been compared with the permitted discharge of effluent
by the TNPCB is shown in table 3.3 below. To ensure the minimization of solvent loss to

atmosphere, proper scrubber system should be in operation.

0Table 3.3

Comparison of permitted waste Vs Generated by process reactions

Permitted Waste by TNPCB Proposed Waste to be generated
(per day)
Trade effluent — 48,500 L/day Liquid Waste = 34546 Lt
Sesyage - 6,000 Lidsy Solvent Loss = 155 Lt
Sewage = 6000 Lt (no change)
Total 54,500 L/day Total 40689 Lt

Note: 44 Kg of Solid Waste generated per day to be managed as per TNPCB norms

iy i
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3.2 Conclusion:

It is observed from the above Table 3.2 that the waste generated by the proposed
processes are less than the permitted amount of waste generation by TNPCB vide

Annexure I enclosed.

TNPCB has given consent for the three approved products namely Frusemide,
Analgin, Mebendazole for discharge of trade effluent of 48,500 L/day and Sewage of
6000 L/day.

The liquid waste likely to be generated in view of the new proposed activity is
worked out to be 34500 L/day which is less than is less than the earlier permitted effluent
discharge load. This trade effluent and sewage are to be managed as per discharge

stanaards of TNPCB.

The solid waste likely to be generated because from the process of the new
proposed activity is worked to be 22.09 T/year. This is also in the limit of TNPCB earlier
approved quantity of 46.8 T/year. The waste oil to be managed per year is 1.5 ton. This is
also within the permitted limit of 1.5 ton. These solid waste and waste oil are to be

managed as per hazardous waste rule.

The waste generation is expected to be reduced during the product,pf the

proposed new productsin the place of the existing products.
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F. No. J-11013/41/2006-IA-IT (I)
Government of India
~ Ministry of Environment and Forest

IA Division
Paryavaran Bhawan, C60 Complex
Lodi Road, New Delhi-110 003
Dated the December 14, 2006

CIRCULAR

Subject: EIA Notification dated 14™ September, 2006 - Clarification regarding

EIA Clearance for Change in Product-Mix.

Pursuant to the new Environment Impact Assessment Notification of 14™

September 2006 (EIA 2006) replacing the EIA Notification of 27" January 1994 and
its various amendments (EIA 1994) and in terms of the provisions of Para 12 of EIA
2006, the Ministry had earlier issued Interim Operational Guidelines on 13™ October
2006. Further to these Guidelines, the following clarification is issued for Environment
Clearance for the category of products involving change in Product- Mix.

0

(i)

To:

L
2.
3.
4.

In cases of change in Product -Mix, changes in the quantities or numbers of
products may be allowed without prior Environmental Clearance by the
concerned State Pollution Control Board provided such changes in the quantities
of products are in the same category and are within the previously granted
overall total limits.

Projects involving modernization of the existing unit with increase in the total
production capacity beyond the threshold limit specified in the Schedule to the
Notification, through change in process or technology or change in the product
mix or debottle-necking or a combination of these, involving increase in pollution
load will obtain prior Environment Clearance from the concerned regulatory
authority under the EIA Notification, 2006.

This issues with the approval of the Competent Authority.

(Sanchita Jindal)
Additional Director
All State Environment Departments
All State Pollution Control Boards
All Officers of IA Division, MoEF
UT Administrations

Copy to: (i) PPS to Secretary (E&F), (ii) PPS to AS (CC) and (iii) PPS to IS (CC-II)
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'CONSENT TO ESTA.B'LISHM-ENT-UHDEK' AlR (P&CP) Act, 1981,

52

r

AS AMENDE_D chsEN'r"dkpen ‘NO.30%94, Dated 30-11-2005

ANNEXURE- ‘
Detaxls of Py oducts manufactureds-  * ‘ v
| SL.No. | Description Quantity/manth
[. | Analgin Magnesium 6 T/Monih
2. Sodium Valporate 8 T/Month
3. QOxectacine ’ 1 T/Month
q, Clomipramine . ! T/Month
lS. Flurbipr'pfen 1 T/I\&dntb -
5. Carbamazepine 4 T/tonth -
7 SR Mepqpr'olol rartrale 3 T/Month
8. Tramadol Hel 1 T/Month
e g F Metadoxing -0.4 T/Month ™ -
[0 ] Danazole o Tvonts T

ANNEXURE-I!

2. The height of chimneys/stacks:

Ghimney ~ Description of Chimney. Point of
IStack | discharge in
Number ° Metres
' {Above - -
.. ‘ ground level)
.| 01 Attached fo Process reaclorin plant-ff = | 12 M '
) o2 Attached to Protess reactor (part) in M2M
plant-lll 4 \
o - ; A
as Attached to Process reactor (part) in 12 M \',,
plant-il ‘ .
E N ]
04 Attached to Esterplant. 10M
05 Attached to Fluidised bed drier in 5M
Material finishing sectlon
06 Attached fo Peptide Filot plant chimney | 425M_ . 1.
a7 Attached to Boiler 2 Nos. - 3T/Hr. each |13 M
08" | Attachedto Themic fiuid heater— 1.No. [8M .~~~
09-11 Attached to Diesel Generator set 7 Meach
capacity 165 KVA - 2 Nos., 380 KVA — i
et No., 500 KVA — 1 MNo. - - : et CR




™

Ib'
L

ANNEXURE-l ;

~_ 3B. For Gaseous Emission;

e B e s

. 12.The unit_shall _develop green. belt. amund.lhe .periphery.. of Ahe..unit to

- Note:- ltem No.3A, 3C. 6, 7 &10_of Special conditions-'arel‘not-appticable'

- ForCHAIRMAN-~ -~ -
TNPC BOARD-CHENNAI

54

. Source

Details of Control Eguipment

14.The unit shail operate and maintain the Air Pollution Control measures and
ensure that the emission from the unit. shall satisfy the Ambient Air

Sl.No. .
| 01 _ . | Process reactors in Plant Il 1 Alkali Wet scrubbér, stack
02 Process reactars (part) in Alkali Wet scrubber, stack
plant il . .
03 | Process reactor (part) in Scrubbet, stack !
plant f e =
04 Ester-plant “Alkali scruhber =1, stack
'05 Fluidlsed bed drier Slack ,
06 Peplide pilot plant Stack* |
07 .| Boilerg-+ ~Stack: -
08 Themmie. fluid heater Stack
09 Diegel Generator sets Stack
- ANNEXURE-IV
- 8. Stacks as per the CPCB guudetlnes
SSNo ‘ Source Stack
01 Process reactors in Plant It No.1
02 . - | Process reactors (part) in plant Il No.Z
- |03 Process reactor (part) in plant I Mo.3
: }
04 . Ester plant No.4 °
1086 - Fluldised bed drier No.5
05 Peptide pilot ptant No.6. |
107 Boilers No.7
08 © | Thermic fluid heater No.8
0910 11 | Diesel Generator seis No.9 to No.11
" ANNEXURE-V
SEECIAL CONDITIONS

Quality/emission standards prescnbed by the Board

attenuate air and noise poiiutlon

/

}
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CONSENT FOR ESTABLISHMENT UNDER WATER (P&CP) Act, 1974,
AS AMENDED CONSENT ORDER NO. 3150 Dated 30. 11 2005

ANNEXURE-|

Details of Products manufactured:-

SI.Ng. | Description _ Quantity/meonth

L. Analgin Magnesium .| 6 T/Month

2. Sodium Valporate g T/Month

;3. Oxectacine ' || T/Month
4" | "Clomipramine "1 T/Month

3. Flurbiprofen | T/NMonth

6. Carbamazzpine 4 T/Month

7. Mepoprolol tartrate 3 T/Month

8. Tramadol Hel { T/Month

9. Meladoxine 0.4 T/Month B
0. | Danazole - 0.1 T/Month _ | | 3

ANNEXURE-II

SPECIAL CONDITIONS !

18’.The unit shall treat the sewage in the septic tank and the overflow shall be
tredted along with the trade effluent. .
19 The unit shall treat the lean trade effluent along with the overflow from the
saptic tank in the ETP provided. The treated trade effluent is further treated
through Reverse Osmosis Plant. The permeate shall be reused.

20.The Reverse Osmosis Plant rejects along with High TDS effluent shall be
disposed through three stage mechanical evaporator system.  The
condensate shall be reused ‘and the concentrate from the MEE shall be
disposed through elevated solar evaporation pan thereby the unit has to
gsure zero dischargs.

21.The unit shall provide thin film drier or any other mechanical drier instead

of disposing the concentrate from mechanical evaporat?r through elevated
solar evaporation pan.

22.The unit shall handle the hazardous waste complying with the conditions
stipulated in the authorization issued. by the Board: ufider the Hazardous
Waste (Management & Handling) Rules, 1989 as amended.

Note:- Item No.18 & 17 of Special conditions and
Iltem No.6 of General conditions are not applicable.
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TAMIL NADU POLLUTION CONTROL BOARD
76 Mount Road, Guindy, Chennai 600 032

CONSENT TO OPERATION UNDER AIR (P&CP) Act, 1974,
AS AMENDED CONSENT ORDER NO.16641, Dated 19-6-2006

ANNEXURE-I

SPECIAL CONDITIONS

Details of Products Manufactured

SI.No. Description Quantity / Month
[ Analgin Magesium 6 T/ Month
2 Sodium Valporate § T/ Month
3 Oxectacine L T/ Month
4 Clomipramine I T/ Month
h) Flurbiprofen 1 T/ Month
6 Carbamazepine 4 T/ Month
7 Mcpoprolol tartrate 3T/ Mounth
8 Tramadol HCL 1T/ Month
9 Metadoxine 0.4 T/ Month
10 Danazol 0.1T/ Month ]
ANNEXURE-II
2. Emission is permitted through the following chimney / stacks and shall not

exceed the figures indicated:-

Chimney Deseription Chimney 7 Stack Maximum | Point  of
/Stack discharge | discharge
Number in (Height) in
M*/hour metres
01 Attached to Process Reactors in Plant — [ - 12 M
02 Altached to Process Reactors (part) - (2 M
in Plant - I11
03 Attached to Process Reactars (part) - 12 M
' in Plant— 1]
04 Attached to Ester Plant - 10 M
05 Attached to Fluidized bed driver in material - 5M
finishing section
06 Altached to Peptide Pilot plant - 425M |
07 Attached to Boiler 2 Nos. — 3 T/hr. cach - 13 M
08 Altached to Thermic fluid heater — 1No. - M
0910l T | D.G-Set 165 KVA 2 Nos. = 7 M cach
350 KVA - | No.
500 KVA -1 No, |
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ANNEXURE:ill

[6. The unit shall operate and maintain the Air Pollution Control measures and ensure
that the emission {rom the unit shall satisfy the Ambient Air Quality / emission
standards preseribed by the Board.

[7. The unit shall continue to develop greenbelt around the periphery of the unit to

attenuate air and noisc pollution.

N2y,
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TAMIL NADU POLLUTION CONTROL BOARD
76 Mount Road, Guindy, Chennai 600 032

CONSENT TD OPERATION UNDER WATER (P&CP) Act, 1974,
AS AMENDED CONSENT ORDER NO.20607, Dated 19-6-2006

ANNEXURE-|

SPECIAL CONDITIONS

Details of Products Manufactured

20.

SkNo. Description Quantity / Yionth

1 Analgin Magesium 6 T/ Month
2 Sodium Valporate | 8 T/ Month
3 Oxectacine 1 T/ Monlh
4 Clomipramine I T/ Month

{ 5 Flurbiprofen 1 T/ Month
6 Carbamazepine © |4 T/ Month
7 Mepoprolol tartrate 3 T/ Month
[ Tramadol HCL 1 T/Month
9 Metadoxine 0.4 T/ Month
10 Danazole 0.1 T/ Month

ANNEXURE-Il

The unit shall treat the sewage in the septic tank and the overflow shall be meated
along with the trade effluent.

The unit shall operate and maintain the ETP to treat (he lean trade effluent along
with the ‘overflow from the septic tank and the treated ‘trade effiuent shall be
further treated through Reverse Ostiiosis plant. The permeate shall be reused.

The unit shall dispose the R.O. Plant rejects along with high TDS effluent through
3 stage mechanical evaporator system provided. The condensate shall be reused
and shall dispose the concentrate from MEEs through tray drier shall ensure zero
discharge of effluent.

The unit shall handle the hazardous waste complying with the conditions

stipulated in the authorization issued by the Board under the Hazardous Waste .

(M&H) Rules 1989 as amended.

11'5"“,‘\)7 Mu’ﬁqx
for CHAIRMAN
TNPC BOARD, CHENNAI
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sought. If the industry is located outside the notified industrial area, then it is
qualified as Category ‘A’ project and such projects are appraised by the
Sectoral EACs and approved by the Answering Respondent. However, if the
industry is located within a notified industrial area, it is qualified as category
‘B* project to be appraised by the SEACs and approved by the SEIAAs in the

respective States/UTs.

18. That it is submitted the projects requiring an Environmental Impact
Assessment report shall be termed as Category ‘Bl’ and remaining projects
shall be termed as Category ‘B2’ and the same will not require an Environment
Impact Assessment report. For categorization of projects into Bl or B2 except
item 8(b), the Answering Respondent shall issue appropriate guidelines from

time to time.

19. That, as per the extant provisions, the manufacturing of bulk drug and active
pharmaceutical ingredients (hereinafter referred to as API) requires a prior EC
under category A of item 5(f) ‘Synthetic organic chemicals industry’ of EIA
Notification, 2006 if it is located outside the notified industrial area/ estate or
General Conditions are applicable for the project. All such units attracting the
said provisions are allowed to commence their activities only after obtaining

prior EC.

20. It is further, submitted that the Answering Respondent deemed it necessary to
expedite the prior EC to the projects or activities in respect of bulk drugs and
intermediates as a part of comprehensive and robust system to handle the Novel
Corona Virus (COVID-19) outbreak, drug availability or production to reduce
the impact of the Novel Corona Virus (COVID-19) are to be ensured.
Therefore, the Answering Respondent issued S.O. 1223(E) dated 27/03/2020.

True copy of notification dated 27/03/2020 has been annexed

as ANNEXURE as A/6.

21. Furthermore, it was submitted that vide the above-mentioned notification,

issued by the Answering Respondent, all projects in respect of API are to be

H2—

Dr. R. Sridhar,
Scientist'D"
Government of India
Min. of Environment Forest and Climate Change
Integrated Regional Office
1st Floor, Additional Office Biock for GPOA,
Shastri Bhawan, Haddows Road
Nungambakkam, Chennai - 600 006.
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appraised as Category “B2" upto 30/09/2020 at Centre or State level depending
upon the applicability of general conditions. as stated atpara 7
above. Subsequently. the above mentioned period was extended by six months
from 30th September. 2020 to 30th March, 2021 vide notification no. S.O.
3636(E) dated 15th October, 2020. In view of the outbreak of the second wave
of COVID-19 pandemic, the Central Government received requests for further
extension of the time period beyond 30th March. 2021 as there is a continued
requirement to expedite drug manufacturing. Therefore, the timeline was
extended to 3 1" December 2021 vide notification S.O. 2859 (E) dated
16.07.2021 for all the proposals that were received from 16th July, 2021 to 31st

December, 2021.

True copy of the above mentioned notification has been annexed

as ANNEXURE A/7.

22. It is submitted that the M/s Pradeep Exports obtained CTE for manufacturing
of three products viz. Furosemide (3.0 Tons/Month). Analgin (30.0
Tons/Month) and Mebenezole (3.0 Ton/month) with a total production capacity
was 38 T/M prior to EIA 1994 and thereafter obtained CTE in 2005 with
respect to M/s Sun Pharmaceutical Industries to manufacture 10 products viz
Analgin Magesium (6 T/M). Sodium Valporaic (8 T/M), Oxeclacine (1 T/M),
Clomipramine (1 T/M), Flurbiprofen (1 T/M), Carbamazepine (4 T/M).
Mepoprolol tartrate (3 T/M), Tramadol Hel (1 T/M). Metadoxine (0.4 T/M) and
Danazole (0.1T/M). The total production capacity was 25.5 T/M. Although
there was chénge in product mix but the total capacity of the plant is reduced
from 38.0 T/M to 25.5 T/M. Further, there was no requirement of EC for
change in product mix as per provision of EIA 1994 and the requirement for the

same was mandated by EIA Notification 2006 as mentioned in para 11 above.

23. It is humbly submitted that for the Category of the project which did not
require EC under EIA, 1994 and now required the same under EIA, 2006, the
Ministry vide Circular dated 21.11.2006 issued guidelines wherein infer-alia it
was mentioned that projects for which NOCs (CTE) issued before

14™ September 2006, will not require to take Environmental Clearance under

pr. R. Sridhar,
Scientist 'D"
Government of india
Min. of Environment Forest and Climate Change
Integrated Regionai Office
1st Floor, Additional Office Block for GPOA,
Shastri Bhawan, Haddows Road
Nungambakkam, Chennai - 600 006.
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Anveaxves —(7

F.No. 22-43/2018-1A.I11
Government of India
Ministry of Environment, Forest and Climate Change
(IA Division)
Indira ParyavaranBhawan
JorBagh Road, Aliganj,
New Delhi — 110003

Dated: 8t August, 2019

OFFICE MEMORANDUM

Subject: Procedure for consideration of deveiopmental projects located
within 10 km of National Park/Wildlife Sanctuary seeking
environmental clearance under the provisions of the
Environmental Impact Assessment {EIA) Notification, 2006 -
regarding.

The Hon’ble Supreme Court vide its Order dated 4.12.2006 in Writ

Petition No. 460 of 2004 — Goa Foundation Vs. Union of India, has inter-alia
directed that Ministry of Environment and Forests “(MoEF) would also refer to
the Standing Committee of the National Board for Wildlife, under section 5(b) &
5(c) (ii) of the Wildlife Protection Act, 1972, the cases where environmental
clearances has already been granted where activities are within 10km. zone” of
the boundaries of the Sanctuaries and National Parl\cs. ”
2. In this regard, the erstwhile MoEF vide Circular No. L-11011/7/2004-
IAII (I)(Part) dated 27.02.2007 and Office Memorandum No. J-11013/41/2006-
IAII(I) dated 02.12.2009 delineated a procedure for consideration of
developmental projects located within 10 km of National Park/Wildlife
Sanctuary for grant of environmental clearance under EIA Notification, 2006.
As per the stipulated procedure, prior clearance from Standing Committee of
the National Board for Wildlife (SCNBWL) would be required for the
developmental projects located within 10km of the National Park/Wildlife
Sanctuary.

3. Over a period of time, Ministry has notified number of Eco-Sensitive
Zones (ESZs) around Protected Areas (PAs). Many of developmental activities
are prohibited/regulated in these ESZs inter-alia including mining operations
to be carried out in accordance with the order of the Hon’ble Supreme Court
dated 4.08.2006 in the matter of T.N. Godavarman Thirumulpad Vs. UOI in

Page 1 of 3
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W.P.(C) No. 202 of 1995 and dated 21.4.2014 in the matter of Goa Foundation
Vs, UOI in W.P.(C) No. 435 of 2012 as per the notifications issued for their
constitution.

4. In light of the aforesaid Orders passed by the Hon’ble Supreme Court,
the issues related to the prior clearance from SCNBWL for the notified ESZs
and the remaining areas have been examined in detail. In this regard, it has
been decided by the Competent Authority in the Ministry to adopt a following
procedure for consideration of developmental projects located within 10 km of
National Park/Wildlife\ Sanctuary seeking environmental clearance under the
provisions of the EIA Notification, 2006, in supersession of the earlier O.M.s
dated 27.2.2007 and 2.12.2009:

i. Proposals involving developmental activity/project located within the
notified Eco-Sensitive Zones (ESZ) shall be regulated and governed by
the concerned ESZ notification. However, for the developmental
project/activity located within the notified ESZ and covered under the
schedule of the EIA Notification 2006, prior clearance from Standing
Committee of the National Board for Wildlife (SCNBWL) is mandatory.
In such cases, the project proponent shall submit the application
simultaneously for grant of Terms of Reference as well as wildlife
clearance.

ii. Proposals involving developmental activity/project located outside the
stipulated boundary limit of notified ESZ and located within 10 km of
National Park/Wildlife Sanctuary, prior clearance from Standing
Committee of the National Board for Wildlife (SCNBWL) may not be
applicable. However, such proposals from environmental angle
including impact of developmental activity/project on the wildlife
habitat, if any, would be examined by the sector specific Expert
Appraisal Committee and appropriate conservation measures in the
form of recommendations shall be made. These recommendations
shall be explicitly mentioned in the environmental clearance letter
and shall be ensured by the member secretary concerned.

iii. Proposals involving developmental activity/project located within 10
km of National Park/Wildlife Sanctuary wherein final ESZ notification
is not notified (or) ESZ notification is in draft stage, prior clearance
from Standing Committee of the National Board for Wildlife
(SCNBWL) is mandatory. In such cases, the project proponent shall
submit the application simultaneously for grant of Terms of
Reference/environmental clearance as well as wildlife clearance.
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iv. Proposals involving mining of minerals within the ESZ (or) one
kilometer from the boundaries of National Parks and Sanctuaries
whichever is higher is prohibited in accordance with the order of the
Hon’ble Supreme Court dated 4.08.2006 in the matter of T.N.
Godavarman Thirumulpad Vs. UOI in W.P.(C) No. 202 of 1995 and
dated 21.4.2014 in the matter of Goa Foundation Vs. UOI in W.P.(C)
No. 435 of 2012. \

5 This issues with the approval of the Competent Authority.

C\a@‘@% Q)
(Sharath Kumar Pallerla)
Director
To
Chairman, Central Pollution Control Board (CPCB).
Chairman of all the Expert Appraisal Committees

Chairperson/Member Secretaries of all the SEIAAs/SEACs
N
All the Officers of I.A. Division

B R e

,U]

Chairpersons/Member Secretaries of all SPCBs/UTPCCs

Copy for information to:

1. PS to Hon’ble Minister for Environment, Forest and Climate Change
2. PS to Hon’ble MoS (EF&CC)

PPS to Secretary(EF&CC)

PPS to SS(AKJ)

PPS to AS (RSP)

PPS to JS (GM)/ JS(RS)/JS(AKN)

Website, MOEF&CC

Guard file.

ol B
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